
Details 
of Claim 
admitted

Date of 
Submissi on

Amount Claimed (Rs. Amoun t 
of claim 
admitt 
ed (Rs.)

                 -                             -           -            -            -              -          -              -                     -                -                  -             -             -           -   
                          -           -            -            -              -          -              -                     -                -                  -             -             -           -   

Claim not 
admitted 

Reason 
for Claim 
not 
admitt 
ed

Remark 
s, if any

Name of the Corporate Debtor: M/s FNM PROPERTY SERVICES PRIVATE LIMITED; Date of Commencement of CIRP: 08.07.2026; List of Creditors as on: 19.09.2026

Annexure-9

Summary of List of Other Creditors, if any, (Other than Financial Creditors and Operational Creditors) w.r.t. Form F

Sr. 
No
.

Name of 
Credit 
or

Natur e 
of 
Claim

Amount of Claim received Details of 
Security 
Interest, if 
any

Details of any 
retention of 
title arrang 
ement in 
respect of goods 
or proper ties, if 
any

Deta ils of 
guar ante e, 
if any, held 
in relat ion 
to clai m

Amou nt of 
any mutua l 
credit, debts 
etc. - may be 
set off agains 
t the claim, if 
any
(Rs.)

Details of 
any mutua 
l credit, 
debts etc. - 
may be set 
off agains 
t the 
claim, if 
any

Whethe r 
related 
party?

% Share 
in Total 
Amount 
of Claims 
Admitte 
d

Total

Amount of 
Claim 
under 
Verificati 
on (Rs.)

Amoun t 
of 
Contin 
gent 
Claim 
(Rs.)


